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that new motor vehicles conforming to Emission Standard Bharat Stage-IV manufactured
before the 1st April, 2020 shall not be registered after the 30th June, 2020 and the new
motor vehicles of categories M and N conforming to Emission Standard Bharat Stage-
IV manufactured before the 1st April, 2020 and sold in the form of drive away chassis
shall not be registered after the 30th September, 2020. However, the Hon'ble Supreme
Court vide its order dated 24th October, 2018 has directed that no new motor vehicle
conforming to the emission standard Bharat Stage-1V shall be sold or registered in the

entire country with effect from 01.04.2020.
Status of work on Palasa project in Odisha

2375. SHRI BHASKAR RAO NEKKANTTI: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) the details of and the present status of work on Palasa Paralakhmundi-

Ramanguda-Bisakkatak-Mungada-Bhawanipatna Project in Odisha; and
(b) the time by which the said project is likely to be completed?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI): (a) and (b) Palasa Paralakhinundi-Ramanguda-Bisakkatak-Mungada-
Bhavvanipatna road having length of 207 km in Odisha has been approved as in-
principle National Highway. Preparation of Detail Project Report of this road has been

taken up for improvement of this stretch to two lane with paved shoulder.
Irregularities in construction of NH-29

2376. SHRI RAVI PRAKASH VERMA: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to refer to answer to Unstarred Question 731 given in
Rajya Sabha on 17th December, 2018 and state:

(a) the details of third party which conducted tests of construction materials

along with the details of tests conducted;

(b) the details of approved quarry along with the details of movement in this

regard;

(c) the details of the tests conducted by Authority Engineer/Authorized Engineer;

and



